ITEM NO.1 Court 9 (video Conferencing) SECTION II

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Criminal Appeal No(s).1694/2019
BHARAT SINGH & ANR. Appellant(s)
VERSUS

THE STATE OF UTTAR PRADESH Respondent(s)
(IA No.132390/2021 - GRANT OF BAIL)
Date : 17-01-2022 This matter was called on for hearing today.
CORAM

HON'BLE MR. JUSTICE VINEET SARAN

HON'BLE MR. JUSTICE ANIRUDDHA BOSE
For Appellant(s) Mr. Ravindra Singh, Sr. Adv.

Mr. Raman Yadav, Adv.

Mr. Syed Mehdi Imam, AOR

For Respondent(s) Ms. Garima Prashad, Sr. Adv (AAG)
Mr. Vishnu Shankar Jain, AOR

UPON hearing the counsel the Court made the following
ORDER

Due to poor connectivity issue arguments could not be heard
properly.

List on 19.01.2022.
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